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(e) what is Government’s action there-
on?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURF AND
RURAL DEVELOPMENT (SHRI
CHANDULAL CHANDRAKAR): (a)
Farmer membership of Dairy Cooperative
Societies increased during 1984 over the
yvear 1983 ;4 Tamil Nadu and Punjab.
The procurement of milk during flush per-
iod alsg increased in Punjab. Therp was
however less procurement of milk in
Tamj] Nadu during winter of 1984.

(by and (¢) A‘statement indicatine the
the quantity of milk procured, marketed
per day and the total quantity of milk
powder including Infant milk focod manu-
factured by the respective cooperative
Dairy Federation during the months of
February, October and December, 1984
in the Stateg of Tamil Nadu, Punjab and
Gujarat is enclosed (Anncxure),

The details of the funds requirement
and provisiona] funds released under
Operation Flood II during 6tp Plap per-
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iod to the three States are as under:—

(Rs. in crores)

Stute Funds Funds
Required released
upto
31-3-1985
Tomil Nedu 15.54 16.50
Punjab 20.08 21.43
Gujarat . 48 .42 42.93

(d) and (e) The Jha Commiffee in its
Repor; has gbserved that the pace  of
implementation various widely from State
to State depending upon the available in-
frastrucultura) facilities and the raspofise
of those ergaged in the implementation
of the programme,

Since the Dairy Development is a State
subject, it has been decided to circulate
the report of the Committes to  all the
States|UTs for their views and comments.

Statement

Quantity of Milk Progured, markeizd pr day and the total Quantity of lekpowder Including Infant
milk food manufactured during the months of February, October and December, 1984 in the States of Tamil

Nadu, Punjab and Gujarat.

State Milk Procured (000’ Milk marketed (ooo Milk Powder Manu-
kg/day) litres/day) factured (MT)
Feb, 8:6:;: —];;—84— Feb,84 Oct, 84 Dec 84 Fe;a._gc?a—ge:—é:
TamllNadu  739-14 467'51 602-39 533-28 516-44 5i4-41 512°25 4°13 369-66
Punjab 403:74 20480 471-90 262:77 =228:72 356-10 44046 350°32 53548
Gujarat 2125-28 2061 74 2539°60 886:26 946-03 84%8:56 4084 12 280243 507450

Cattie Breding

1124. SHRI SHANTIMOY GHOSH.
Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT  be
pleased to state:

(a) whether the catlle breeding research
project aiming to evolve tecnnology for
rapid and stable improvemen tof dairy

e e

cattle in India has
gramme;

a time bound pro-

research
centr, and

(b) if so. the location of
centres, targets set for each
achievements during 1984-85;

(c) what animals. gentic groupwise,
age-wis; and sex-wise existed as on the
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Ist April, 1985 at each centre and cor-
responding numbers targetted;

(d) the number of milch cows alive
and daily milk production centrewise and
how it differs from similar  catile at
National Dairy Institute, Karnal; and

(e) the time by when Government
propose to attain self-sufficiency in milk
production through training of breading
technology?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND

RURAL DEVELOPMENT: (SJHR[
CHANDULAL CHANDRAKAR): (a)
Yes, Sir.

(b) The All India Coordinated Research
Project on Cattle is at presemt located
at the Indian Veterinary Research Insti-
tute, JTzatnagar, Haryana Agricultural
University, Hissar, Jawahar Lal Nerhu
Krishj Vishwg Vidyalaya, Jabalpur, Maha-
tma Phule Krishi Vidya Peeth, Rahuri
and Andhra Pradesh Agricultura] Univer-
sity, Lam. The targets were set for pro-
duction of different halfbred and 3[4
crossbre genetic groups and testing their
performance, which have been achieved
at all the centres within the limitation
of the infrastructural facilities available.
Since it is a long term project for evolving
new breed (s) of cows suitable for diffe-
rent agroecological conditions, mnoc year-
wise targets have been fixad or achive-
ments assessed.

(¢) to (e) The information is being
collected and wil] be placed on.the Table
of the House in due course,

Artificial insemination programme as con-
ducted by the dairy cooperative Juring
the Sixth Five Years Plan period

1125 SHRI SHANTIMOY GHOSH:
Will the Minister of AGRICULTURE
AND RURAL DEVEULOPMENT ke
pleased to state:

(a) the number of dairy cocoperative:
societies organised State-wise and yeat-
wise during the Sixth Fivs Year Plan and
correspondingly the number of these soci-
eties having conducted artificial insemina-
tion programme Yyear-wise with the num-
ber of inseminations done annually separa-
tely using frozen semen and using liquid
semen; '
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(b) the nunmber of she calves bom

under the above programme, State-wise

and year-wise during the Sixth Plam;

(c) whether percentages of dairy co-
operative societies providing artificial in-
semination facilities has been decreasing in
sucCessive years of the  Sixth Five Year
Plan and if so, the details thereof; and

(dy what was Jha Committee’s finding
about these aspects under Operation Flood
Il progrumme and remedial steps recom-
mended by the Committee in thig regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
RURAL DEVELOPMENT (SHRI
CHANDULAL CHANDRAKAR). (a)to
(d) The information is being collected
and wil] be laid on the Table of the House.

Allotment of flaty in the Sidhartha Exten-
sion under self-financing scheme

1126. SHR] SHYAM SUNDAR MOH-
APATRA: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) the number of people who were re-
gistered with the DDA for flats under the
Sidhartha Extension (Pocket C) Self-fin-
ancing Scheme;

(b) when did they register for thess
flats, how much money was collected as
on the 31st March, 1985 and how many
instalments were paid by them;

(c) the number of flats that were con-
structed, the number of flats allotted as on
31st March, 1985 the number of persons
who are still awaiting allotment, by every
registered person is likely to receive allot-
ment order;

(d) whether it is a fact thay DDA did
not inform those who were registered for
flats about the delay in the construction of
flats, but went on collecting instalments.
and

(e) whether Governmen; propose to
hold an enquiry in this regard, if not, what .
are the reasons therefor?



